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[FT. &. NHAI/13011/01/2011/NH-56,LA-Notif/BOT-PIU-Varanasi/3D]
e S, Aaers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th February, 2025

S.0. 711(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 4755 Dated:29/10/2024 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed
to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH56 in
the stretch of land from Km. 247 to Km. 277 (Collectorate, Varanasi) in the district of VARANASI in the state of
UTTAR PRADESH.

And whereas the substance of the said notification has been published in “Amar Ujala” and “Times of India”
both dated 14 November 2014; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has not received any objections under Section 3-C;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH56 in the stretch of
land from Km. 247 to Km. 277 (Collectorate, Varanasi) in the district of VARANASI in the state of
UTTAR PRADESH.

|State: UTTAR PRADESH

||District: VARANASI

SI. No.
Number

Survey/Plot

Type of Land

Nature of
Land

Area

(in Hectares)

Name of Land
Owner/Interested
Person

Lt | 2

| 6

|Taluk: Pindra

|Vi||age: Pura Raghunathpur

1 1023

Private

Agriculture

0.008

Ashok Kumar
Sharma Vinay
Kumar Sharma
Vineet Kumar
Sharma sons of
Akbalnarayan
Ministry of Road
Transport and
Highways,
Government of India

2 1024

Private

Agriculture

0.0049

a) Ashok Kumar
Sharma Vinay
Kumar Sharma
Vineet Kumar
Sharma sons of
Akbalnarayan.Sudhir
Sharma Rjeshwar
Sharma Sons
Surendera Narayan
Sharma

3 1042

Private

Agriculture

0.0194

Sudhir Sharma
Rajeshwar Sharma
Sons Surender
Narayan Sharma .
Ministry of Road
Transport and
Highways
Government of India

4 1043

Private

Agriculture

0.0074

Girish Singh Son of
Jai Prakash Sharma
Haushila Prasad
Mishra son of
Dhruvnath Mishra,
Lalsaheb Ramraj
Tiwari sons of
Ramraj Tiwari

5 1044

Private

Agriculture

0.0179

Ramnarayan S/O
Kamla Prasad Ni..
Village Dinanath S/o
Gopal Ni. Village
Omkar Nath Sharma
son of Lallan Singh
Om Prakash Singh
and Chandra Prakash
Sharma sons of

Lallan Singh
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Ministry of Road
Transport and
Highways
Government of India

1045

Government

Rasta

0.0014

Government of Uttar
Pradesh

1046

Private

Agriculture

0.0092

Mrityunjay S/o
Jayashree .

166

Private

Agriculture

0.0006

Ramnarayan s/o
Kamala Prasad
Dinanath son Gopal .
Omkar Nath Sharma
son of Lallan Singh .
Om Prakash Singh
and Chandra Prakash
Sharma sons of
Lallan Singh
Ministry of Road
Transport and
Highways
Government of Indi

181

Government

Nali

0.0003

Government of Uttar
Pradesh

10

191

Private

Agriculture

0.1662

Avdhesh kumar
Rakesh kumar Sons
Mrityunjay.

11

192

Government

Main Road

0.0111

Government of Uttar
Pradesh

12

290

Private

Agriculture

0.1197

Magru Ramchandra
son of Jangi .
Chhotelal son of
Parshottam . Ajit
Kumar son of
Bakhedu . Amravati
Devi wife of
Bakhedu . Naresh
alias Ramesh Suresh
Kumar Singh son of
late Mullar . Mohd.
Shoaib son of Haji
Haroon. Mannu son
of Parsottam and
Mrs. Pooja Devi
wife of Karamu Mrs.
Sarita Gupta wife of
Anil Kumar Gupta
Mrs. Mridulata
Tripathi wife of
Umakant Shiva alias
Shiva Pramod Yadav
son of Pramod
Yadav, Naresh Singh
alias Ramesh and
Suresh Kumar Singh
sons of late Muller
alias Muller.

13

293

Private

Agriculture

0.0049

(a) Paras Nath
Banarasi son of
Balkrishna . Shrikant
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Uday Narayan sons
of Bansdev .
Dinanath Jagwanti
sons of Bansdev .
Katwaru son of
Balwanta . (b) Shri
Vikas Kumar
Pandey son of
Janardan Pandey by
Director, Civil
Aviation UP by His
Excellency the
Governor for
expansion of Lal
Bahadur Shastri
International
Airport, Varanasi (c)
Rajdev Shyamdev
sons of Chillu Magru
Ramchandra sons of
Jagi . Shanti Devi
wife of daughter
Jagnanarayan . (d)
Arjun son of Gaya .
Ramsevak Parahu .
Mewalal son of
Sohan . Meva Badal
. Chunni Lal
Bhaggal . Sita Devi
wife of Chhabinath
and Saheb Lal
Verma and Suryabali
and Neeraj Patel and
Pankaj Kumar Patel
and Aditya Verma
sons of Chhabinath .
Harinath Bhaggal .
Arvind Kumar
Ramashankar . Amit
Kumar Ramashankar
. Rajendra Prasad
alias Monarika
Jagnarayan alias
Jungle . Chandika
Jagnarayan alias
Jungle . Amrit Lal
Jagnarayan alias
Jungle Rita Devi
wife of Udayraj
Verma and Dheeraj
Kumar Verma sons
of Udayraj Verma .
Pyari Devi wife of
Ghanshyam and
Shailendra Kumar
Verma and Upendra
Kumar Verma sons
of Ghanshyam .
Mithailal Sarju .
Mishrilal Sarju .
Lalji Sarju . Lal
Bahadur
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Ramchandra .
Prabhavati Devi
Ramchandra . Vipat
Jokhan . Hiralal
Jokhan . Bachau
Jokhan . Pyarelal
Jokhan Harishankar
Ramcharitar .
Shivshankar
Ramcharitar .
Bachchanlal
Ramdular . Deepak
Na.Ba. 15 years
Ramchandra no.
Shanti Devi .
Sandeep Na.Ba. 13
years Ramchandra
son of Shanti Devi .
Shandi Devi Late
Ramchandra . Malti
Devi wife of
Dharmaraj and Lal
Bahadur and Jang
Bahadur Patel Vijay
Bahadur sons of
Dharmaraj Ramlal
Bholanath Barsaati
Bholanath Shyamlal
Bholanath Ramacha!
Ramroop Ramsurat
Ramroop
Ramniranjan
Ramroop Manju
Devi Rammurat
Munnu Indrajit
Sewalal Patel
Indrajit Phoolpatti
Devi Indrajit (e)
Kanhaiya Ramroop
Shyambihari
Rajnarayan sons of
Ramcharittar Vinod
Kumar son of
Ramcharittar Mu.
Hiravati wife of
Ramcharittar Shivlal
son of Jagroop
Vindhyavasini
Rajendra Prasad
sons of Ram Lakhan
(f) Pyare Lal and
Bachchan Munku
Patel Nandlal sons of
Ram Adhar

14

323

|Private

|Agricu|ture

0.0227|

|Ramesh Son Gopi.

15

324

Private

Agriculture

0.1476

Dharamraj, Hansraj
Sons Kallu,
Prabhawati Devi
W/O Vanshraj Sunil
WHiravati Devi wife

of Munnar Ram and
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Nagendra Kumar
son of Munnar Ram .
Rekha Devi wife of
Vidya Shankar and
Vikas .. Age 17
years and Shubham
Kumar Patel .. Age
15 years and Shivam
Kumar Patel age 8
years sons of Vidya
Shankar .. Mother
Khas Rekha Devi..

16 325

Private

Agriculture

0.0117

Ramesh Son Gopi .
Shrinarayan Son
Munnilal . Kalawati
Devi wife of Udayraj
and Surendra Kumar
and Amod Kumar
and Pramod Kumar
sons of Udayraj .
Tufani Bachai .
Udaynarayan
Chandrabhan sons of
late Bhola .
Kamalavati Devi
wife of Satyanarayan
. Pravesh Kumar
Patel Sarvesh Patel
sons of Satyanarayan
. Vimla Devi wife of
late Manilal .
Durganarayan son of
late Manilal .
Ramsevak Bachai .
Durgavati Devi wife
of Arvind Kumar
Verma.

17 326

Private

Agriculture

0.0166

Kalawati Devi wife
of Mahendra Kumar
and Ramparvesh
Patel and Shyamjeet
Patel sons of
Mahendra Kumar,
Shiv Kumar, Ajay
Kumar, Shashikant,
Ravishankar,
Kamlesh Kumar
sons of Rajnarayan .
Dayashankar
Hariram son of
Lalchand .Mu.
Chandravati son of
Lalchand . Mrs.
Phooldei Devi wife
of Munarika Prasad
Patel .Surendra
Prasad Narendra
Kumar Yogendra
Kumar sons of
Jagnarayn .Lal
Bahadur son of
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Rajendra Prasad .
Shyam Bahadur
Vijay Bahadur
Kamalesh Kumar
sons of Rajendra
Prasad . Amravati
Devi wife of late
Rajendra Prasad

18

327

Private

Agriculture

0.004

Dharmraj Patel,
Hansraj Patel sons
Kallu Patel Hiravati
Devi wife of Munnar
Ram and Nagendra
Kumar son of
Munnar Ram .
Rekha Devi wife of
Vidya Shankar and
Vikas . Age 17 years
and Shubham Kumar
Patel . Age 15 years
and Shivam Kumar
Patel age 8 years
sons of Vidya
Shankar Mother
Khas Rekha Devi.

19

328

Common (Private/ Abadi)

Agriculture
/Abadi

0.0502

(a) Gram Aabadi (b)
Chhannu Prasad
Harvash. Vidya Wife
Bramhadev Tiwari,
Ram Asare Tiwari,
Rampravesh Tripathi
Sons Bramhadev

20

329

Government

Gaddha

0.0217

Government of Uttar
Pradesh

21

332

Private

Agriculture

0.0094

Vipat Hiralal Bachau
Pyarelal sons Jokhan

22

333

Private

Agriculture

0.0116

Rupnarayan Muniraj
sons of Birbal .
Ramnaresh son of
Ramadhar . Prem
Nath son of Rajaram
. Kaladhar Ram
Bharos . Prabhu
Narayan sons of
Shyam Narayan .
Bachhelal sons of
Baldev . Lalman
sons of Ramnaresh .
Ramraj sons of
Jagmohan .
Gulabchand Nilesh
Kumar sons of late
Ramroop . Shailesh
Kumar late
Balkishun .
Ramashankar son of
Ramkishun .
Champa Devi wife

of Ramkishun .
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Rajkishore Singh
Rajnarayan Verma
sons of Ramdhan .
Nandlal Ram
Banarasi Ram
Satyanarayan sons of
Ramdhan . Santosh
Kumar Patel
Kamlesh Patel sons
of Shriram . Bablu
son of Shriram .
Dharma Devi wife of
Shriram . Sushila
Singh sons of
Jawahar alias
Jawahar .
Chandrashekhar
Patel late Mangala .
Jitendra Patel late
Mangala .
Sureshchandra Patel
Virendra Kumar
Brijlal sons of late
Mangala resident of
Ayush Patel son of
Ravindra Kumar
Patel resident of
Suman Devi wife of
Ravindra Kumar
Patel

23 335

Government

Nali

0.034

Government of Uttar
Pradesh

24 336

Private

Agriculture

0.0173

Ajit sons of
Suryabali .

25 385

Government

Nali

0.0017

Government of Uttar
Pradesh

26 387

Private

Agriculture

0.0632

Sakal Narayan
Shyamnarayan sons
Shivnayak Ajay
Kumar Dubey Binod
Kumar Dubey
Omprakash Dubey
sons Sakal Narayan

27 388

Private

Agriculture

0.1938

Sachdinand son of
Balmukund .
Devendra Pratap
Krishna Mohan son
of late Parmanand
for expansion of Lal
Bahadur Shastri
International Airport
Varanasi by His
Excellency Mr.
Governor, Director
Civil Aviation UP
Mr. Vikas Kumar
Pandey

28 390

Private

Agriculture

0.0351

Sachdinand son of
Balmukund .
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Devendra Pratap
Krishna Mohan son
of late Parmanand
for expansion of Lal
Bahadur Shastri
International Airport
Varanasi by His
Excellency Mr.
Governor, Director
Civil Aviation UP
Mr. Vikas Kumar
Pandey

29 393 Government Nali 0.003||Government of Uttar
Pradesh
30 394 Private Agriculture 0.1297||Jai Prakash
Awadhesh Kumar
sons of Bhulan .
Shivshankar son of
Bhulan.
31 619 Government Airport 0.0016||Lal Bahadur Shastri
Authority of International
India Airport, Varanasi
32 635 Government Chakmarg 0.0168||Government of Uttar
Pradesh
33 718 Private Agriculture 0.0876||(a) Dalip Kumar son

of Shivmurat .
Rajpati Shripati sons
of Beni . Amar
Bahadur Ashok
Kumar Subedar
singh Harsh kumar
singh sons of
Ramnath . Samar
Bahadur son of
Pancham . Hausila
Prasad son of
Lutawan . Samsher
Jang Bahadur son of
Lutawan . Virendra
Kumar Singh son of
Vasudev Singh . Dev
Chandpur Harihar
Cold Storage
Babatpur Varanasi
Pratibha Singh wife
of Lal Bahadur
Singh Gyanendra
Singh and
Dharmendra Singh
and Abhishek Singh
and Gyanesh Singh
and Ashwin Singh
sons of Lal Bahadur
Singh resident of
local Harsh Kumar
son of Ramnath . (b)
Samar Bahadur son
of Pancham .
Hausila Prasad Jag

Bahadur Shamsher
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sons of Lutawan .
Village Indu Singh
Sushila Singh Sheela
Singh sons of
Ramkhelavan Singh
. Nirmala Devi wife
of Ramkhelavan
Singh . Pratibha
Singh wife of Lal
Bahadur Singh and
Gyanendra Singh
and Dharmendra
Kumar Singh
Abhishek Singh
Gyanesh Singh
Ashwin Singh sons
of Lal Bahadur
Singh

34 719

Private

Agriculture

0.0135

Samar Bahadur son
of Pancham .
Hausila Prasad Jag
Bahadur Shamsher
sons of Lutawan .
Indu Singh Sushila
Singh Sheela Singh
Daughters of
Ramkhelavan Singh
. Nirmala Devi wife
of Ramkhelavan
Singh . Pratibha
Singh wife of Lal
Bahadur Singh and
Gyanendra Singh
and Dharmendra
Kumar Singh
Abhishek Singh
Gyanesh Singh
Ashwin Singh sons
of Lal Bahadur
Singh .

35 720

Private

Agriculture

0.0762

Rajpat Shripat son of
Beni .

36 721

Private

Agriculture

0.0385

Suresh kumar Shrilal
Rajesh kumar
Dinesh kumar Sons
kanchan

37 722

Government

Chakmarg

0.024

Government of Uttar
Pradesh

38 723

Private

Agriculture

0.3987

Rajbali alias Kallu
Yadav Rajman
Shambhu Nath son
of Chunnilal.

39 730

Private

Agriculture

0.16

Rambali Yadav
Shyambali Yadav
sons Pannalal Bullur
Lalchand sons
Raghunath Radhika
Devi wife
Chandrabali Yadav
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Suryaprakash Yadav
Jitendra Yadav sons
Chandrabali Yadav .
Champadevi wife
Ramdhani Yadav
Radhika Devi wife
Chandrabali Yadav
and Chhavinath
Yadav sons
Munnilal Yadav and
Chandra Prakash son
Ramdhani
Suryaprakash Yadav
son Chandrabali
Jitendra Yadav son
Chandrabali Yadav
Lalji son Kunni Lal
Suryabali son Kunni
Lal Mu.
Shubhawanti
daughter of Kunni
Lal . Rajbali alias
Kallu Yadav Rajvan
Shambhunath son of
Chunnilal.

40

731

Government

Chakmarg

0.0158

Government of Uttar
Pradesh

41

733

Private

Agriculture

0.1985

Lullur son of Sachu.
Lalman Lalta Kanta
Nandlal Munnalal
sons of Lullur.

42

734

Private

Agriculture

0.2707

Rambali Yadav
Shyambali Yadav
sons Pannalal
Pancham alias
Bullur Lalchand
sons Raghunath
Radhika Devi wife
Chandrabali Yadav
and Surya Prakash
Yadav Jitendra
Yadav sons
Chandrabali Yadav
Chavinath sons
Munnilal a
Chandraprakash son
Ramdhani.
Champadevi wife
Ramdhani Suryabali
Lalji sons Kunnilal
Subhavanti wife
Kunnilal Rajbali
alias Kallu Yadav
Chunnilal Rajman
Chunnilal
Shambhunath son
Chunnilal Bullur son
Raghunath.

43

764

Common (Private /Abadi)

Agriculture
/Abadi

0.002

Aabadi
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44 832

Private

Agriculture

0.1309

Jawahar Lal Moti
Lal sons of Mithai
Lal.

45 838

Private

Agriculture

0.0553

Gajraj son of
Maharaj Prabhavati
wife of Vanshraj
Sunil son of
Vanshram . Vivek
Kumar Patel son of
Vijay Kumar Patel
Sushila Devi wife of
Vijay Kumar
Dharamraj S/o
Hansraj

46 858

Private

Agriculture

0.0072

Mangru Ramchander
Sons Jaggi Sushila
devi Daughter
Shobnath Sarita
Devi W/o Anil
Kumar Mardulata
Tripathi W/o
Umakant Vikash

Son Mannu

47 859

Private

Agriculture

0.0375

Pyarelal, Munku
Bachchan, Nandlal
sons Ramadhar.

48 860

Private

Agriculture

0.0781

Dhirajkumar Patel
Manoj Kumar sons
of Inram alias
Indramani Patel.

49 863

Government

Nali

0.0043

Government of Uttar
Pradesh

50 864

Government

Chak marg

0.0048

Government of Uttar
Pradesh

51 878

Government

Chak marg

0.0032

Government of Uttar
Pradesh

52 883

Private

Agriculture

0.0586

Satyaprakash Singh,
Vinod Kumar Singh,
Madan Kumar
Singh, Jitendra
Kumar Singh, son of
Ramnaresh Singh
and Indo Devi, wife
of Virendra Narayan
Singh, Ashok Kumar
Singh, Vijay Kumar
Singh, Vinay Kumar
Singh and Satish
Kumar Singh, son of
Virendra Narayan
Singh, Narayani
Prasad, son of
Ambika Prasad and
Omprakash, son of
Lallan.

53 884

Private

Agriculture

0.04

Satyaprakash Singh,
Vinod Kumar Singh,
Madan Kumar
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Singh, Jitendra
Kumar Singh, son of
Ramnaresh Singh
and Indo Devi, wife
of Virendra Narayan
Singh, Ashok Kumar
Singh, Vijay Kumar
Singh, Vinay Kumar
Singh and Satish
Kumar Singh, son of
Virendra Narayan
Singh, Narayani
Prasad, son of
Ambika Prasad and
Omprakash, son of
Lallan,.

54

885

Private

Agriculture

0.081

Omkar Nath Sharma
son of Lallan Singh
Omprakash Singh
and Chandraprakash
Sharma sons of
Lallan Singh
Ramnarayan
Kamlaprasad .
Dinanath sons
Gopal.

55

886

Government

Nali

0.012

Government of Uttar
Pradesh

56

890

Private

Agriculture

0.0387

Sabharaj Keshav
Meva Rajesh sons
Bullur alias Hiraram
Dulari W/O Bullur
alias Hiraram.

57

891

Private

Agriculture

0.0118

Dukhni wife of
Barsati Sukhni wife
of Lalchand.
Harishanker Son
Ramkishun.

58

892

Government

Nali

0.0155

Government of Uttar
Pradesh

59

893

Private

Agriculture

0.2076

Naresh alias Ramesh
Suresh Kumar son of
Mullar Shivlal son of
Jagrup Rajendra
Prasad son of
Ramlakhan
Vindhyavasni son of
Ramlakhan.

60

894

Private

Agriculture

0.1743

Kanhaiya Lal son of
Ram Roop Shyam
Bihari Raj Bihari Raj
Narayan Vinod
Kumar sons of Ram
Charitar

61

895

Government

Airport
Authority of
India

0.0053

Airports Authority
of India Lal Bahadur
Shastri Airport

Babatpur Varanasi
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62 896

Private

Agriculture

0.0014||Kanhaiya Lal son of
Ram Roop Shyam
Bihari Raj Bihari Raj
Narayan Vinod
Kumar sons of Ram
Charitar

63 897

Government

Nali

0.0139(|Government of Uttar
Pradesh

64 899

Private

Agriculture

0.00086||Raziya wife of
Shobhnath and
Bhothu son of
Shobhnath and
Sheela Devi wife of
Rajesh Kumar and
Abhilesh Kumar
Patel son of Rajesh
Patel Umashankar
son of Ramcharan .
Ramashankar Sukhia
sons of Ramcharan .
Chandradhari son of
Phoolchand. Lalti
Devi wife of
Phoolchand.

65 900

Government

Chakmarg

0.0046(|Government of Uttar
Pradesh

66 901

Private

Agriculture

0.1777|(|Bablu Sanjay Kumar
sons of Border Ajay
Kumar son of Lalji
Omprakash son of
Ramadhar Pushpa
Devi wife of
Omprakash

67 902

Government

Chakmarg

0.0196(|Government of Uttar
Pradesh

68 903

Private

Agriculture

0.1075(|Panna Lal son of
Rambadan Kamlesh
Devi wife of Basant
Kumar Sharma

69 904

Government

Chakmarg

0.0106(|Government of Uttar
Pradesh

70 905

Private

Agriculture

0.0583||Satyanand Tiwari
son of late Vinod
Tiwari name age 11
years guardian
mother Kiran Tiwari
late Vinod Tiwari
Reena Jitendra Singh
wife of Jitendra
Singh.

71 906

Private

Agriculture

0.0336||Kamlesh Mahendra,
sons of Shyambihari.

72 907

Private

Agriculture

0.0396||Chhotelal son of late
Raghunath Chandan
Pratap Singh son of
Vijay Pratap Singh.

73 |j908

||Government

[INali

0.0095||Government of Uttar|
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||Pradesh |

74

909

Private

Agriculture

0.055(|Harinath Chhabinath
Baijnath Rajnath
Kailash Ravindra
Kumar son of Kallu

75

910

Private

Agriculture

0.0045||Manoj Kumar son of
Amir Chand
Ramashree Gupta
son of late Subhash
Chandra Gupta

76

911

Government

Chakmarg

0.0239(|Government of Uttar
Pradesh

77

912

Private

Agriculture

0.3661|[Shanti Devi wife
Vanshraj.

78

918

Government

Nali

0.0086||Government of Uttar
Pradesh

79

924

Private

Agriculture

0.0788(|Santosh Kumar son
of Buddhu. Satyam
Kumar age 8 years
son Ashok Kumar
sanrakshak Mata
Khash Mrs. Sunita
Shivam Kumar age
010 years son Ashok
Kumar sanrakshak
Mata khas Mrs.
Sunita Sunita Devi
wife Ashok Kumar
and Suraj Kumar
Verma sons Ashok
Kumar Sunita Devi
wife of Ashok
Kumar.

80

925

Private

Agriculture

0.0445||Santosh Kumar son
of Buddhu Satyam
Kumar age 8 years
son Ashok Kumar
sanrakshak Mata
Khash Mrs. Sunita
Shivam Kumar age
010 years son Ashok
Kumar sanrakshak
Mata khas Mrs.
Sunita Sunita Devi
wife Ashok Kumar
and Suraj Kumar
Verma sons Ashok
Kumar.

81

926

Private

Agriculture

0.0195||Jhullanram Patel
Kailashnath Patel
sons of late Lutawan
alias Juthavan
Munni Devi wife
Kamlesh Kumar

|Vi||age:

Basani

82

398

Private

Agriculture

0.0398||Aditya Udit Hira
Moti sons of Neur
Chandan Devi wife
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of Suresh Narayan
Singh Amravati
Devi wife of
Phoolchand Phool
chand son of
Shobhnath Nirmala
Vishwakarma wife
of Shivchandra
Vishwakarma alias
Shivchandra
Vishwakarma and
Manoj Kumar
Vishwakarma and
Sanjay Vishwakarma
and Pradeep
Vishwakarma sons
of Shivchandra
Vishwakarma alias
Shivchandra
Vishwakarma
Ramchand Sanei
Sirtaji sons of
Shobhnath Vijay
Shankar sons of
Garib Pramod
Kumar Rohit Kumar
sons of
Harishchandra, Mrs.
Baijanti Devi wife of
Harishchandra

83 453

Private

Agriculture

0.1472

Kamaladevi wife of
Chandrika Prasad
Pathak Rajesh
Kumar son of
Rammilan Malti
Devi wife of
Deepnarayan Pathak
Brajnath Pathak son
of Deepnarayan
Pathak Meera Devi
wife of Ashok
Pathak and Narayani
Prasad Pathak son of
Ashok Pathak
.Dayashankar son of
Bhullan est.
Ramkrishna son of
Ramjag Lalmani
Devi wife of
Jayamangal Pathak
and Paramendra
Pathak and Jitendra
Pathak and
Devendra Kumar
Pathak sons of
Jayamangal Pathak
Vijay Shankar son of
Ramjag Raj Bahadur
son of Ramjag
Rajesh Kumar son of
Ramvilash Tej




46

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Bahadur son of
Ramjag Mrs. Radha
Devi wife of Rajesh
Bina Pathak wife of
Tej Bahadur Pathak
Ramchandra son of
Ramsurat.

84

454

Government

Bheeta

0.0715

Government of Uttar
Pradesh

85

455

Government

Banzar

0.0646

Government of Uttar
Pradesh

86

456

Government

Pokhara

0.064

Government of Uttar
Pradesh

87

507

Government

Nali

0.0061

Government of Uttar
Pradesh

88

541

Private

Agriculture

0.1251

Purnendu Pathak son
of Bhuvan Narayan

89

542

Private

Agriculture

0.0139

Rajendra Prasad
Dubey and Ravindra
Kumar Dubey and
Ashok Kumar
Dubey and Pramod
Kumar Dubey sons
of Jokhan Dubey

90

543

Private

Agriculture

0.0549

Shyam Narayan son
of Shivnayak.Om
Prakash Dubey
Vinod Kumar Dubey
Ajay Kumar Dubey
sons of Sakal
Narayan Dubey

91

544

Government

Nali

0.0049

Government of Uttar
Pradesh

92

545

Private

Agriculture

0.0862

Sambhu sharan
pathak S/o Lalmurat
Pathak Urf Lal Murti
Pathak.Pratima
Pathak W/o Sambhu
Sharan Pathak

93

546

Government

Nali

0.0039

Government of Uttar
Pradesh

94

548

Private

Agriculture

0.0778

Pannalal Son
Matuwai, Prabhu
Prajapati Mangala
Prajapati Pappu
Prajapati and
Akhilesh Kumar
sons of Motilal.

95

549

Private

Agriculture

0.0761

Shyamanarayans
sons Shivnayak
Sankatha Ramadhars
sons Ramnayak est.
Jokhan Satyanarayan
son of Ramharkh
Hiralal Motilal
Umesh Chandra son
of Ram Murat
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Jawahir Ghanshyam
son of Devmurat
Mu. Amravati Devi
wife late. Devmurat
Sanjay Kumar and
Anil Kumar sons
Panna Lal Anjani
Kumar Sarvas
Kumar sons
Chandrika and
Kamala Devi wife of
Chandrika Brajesh
Pathak son of
Mangala Prasad and
Smt. Kesara Devi
wife of Mangala
Prasad own village
Ramchandra son of
Ram Surat .Shankar
Sharan and Shambhu
Sharan sons of Lal
Murat and Kalawati
Devi wife of Lal
Murat .Laxmi
Narayan son of
Girish Chandra .Ajit
Dubey Pawan Dubey
sons of Mahendra
Kumar and Asha
Dubey wife of
Mahendra Kumar
.Lalmani wife of Jai
Mangal Pathak
Paramendra Pathak
Jitendra Pathak
Devendra Pathak
sons of Jayamangal
Pathak .Rajesh
Kumar Pathak son of
Ram Milan Pathak
.Om Prakash Dubey
Vinod Kumar Dubey
Ajay Kumar Dubey
sons of Sakal
Narayan Dubey
Malti Devi wife of
Deep Narayan
Pathak and Brijnath
Pathak sons of Deep
Narayan Pathak
Pratima Pathak wife
of Shambhu Sharan
Pathak .Sunil Kumar
Dubey Rakesh
Kumar Dubey
Abhay Kumar
Dubey sons of Nand
Lal Dubey
.Nawalkishor sons of
Ram Harakh
Shivmurat son of

Rammanohar
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Parasnath
Kailashnath
Jawaharlal sons of
Vishwanath
Avadhannarayan
Ramkishore sons of
Ramsaroop Shyamiji
alias Ramji Sankatha
Jawahar Vishwanath
.Chetanarayan
Dayashankar sons of
Bhoolan .Champa
wife of Ramasare
.Ram Pyare
Ramakrishna Vijay
Shankar Tej Bahadur
sons of Ramjag
.Harimohan
Rammohan Jagdish
sons of Ramdular.

96 551 Government Gaddha 0.0062(|Government of Uttar
Pradesh
97 552 Common (Private/Government||Agriculture / 0.1149||(a) Population (b)
) Aabadi Ceiling (c)
Harimohan Jagdish
Rammohan sons
Ramdular
|Vi||age: Siswa (Kolsala)
98 106 Government Intermediate 0.3372||Government of Uttar
school Pradesh
99 107 Government Chak Marg 0.0334||Government of Uttar
Pradesh
100 108 Government Nali 0.0187||Government of Uttar
Pradesh
101 109 Private Agriculture 0.4513||Mrs. Bela wife

Lalchand Shyambali
son Pannalal Rajbali
alias Kallu Rajman
Shambhunath son
Chunnilal
Chandraprakash son
Ramdhani
Champadevi wife
Ramdhani . His
Excellency Governor
Uttar Pradesh
Executive Engineer
Division - 1 Public
Works Department
Anita wife
Deepnarayan
Radhika Devi wife
Chandrabali Yadav
Suryaprakash Yadav
Jitendra Yadav sons
Chandrabali Yadav
Nimbu Lal S/o Ram
Kishore Sant

Ravidas Nagar
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Rajbali Maurya son
of Kanhaiyalal
Maurya Ravidas
Nagar Rajesh Kumar
Verma son of
Ramchandra Seth
Ashish Kumar Seth
S/o Amarnath Seth
Santosh Kumar Seth
S/O Amarnath Seth
Vipin Kumar
Chaurasia, son of
Late. Kailash Nath
Chourasiya Lalman
Yadav son of
Shankar Yadav
Suman Singh wife of
Chandrabhushan
Lalti Devi wife of
Vindhyavasini .
Preet Dhanjay Singh
wife of Dhanjay
Singh Mahendra
Pratap son of Late
Harilal Chaurasia .

102 110

Private

Agriculture

0.1747

Bullur son
Raghunath
Chandraprakash son
Ramdhani
Champadevi wife
Ramdhani Rajman
Shambhunath sons
Chunnilal Shrimati
Dulari Devi wife
Ajay Kumar Patel
Hansika wife
Namvar Chauhan
Archana Devi wife
Inderjeet Singh
Radhika Devi wife
Chandrabali Yadav
Suryaprakash Yadav
Jeetendra Yadav
sons Chandrabali
Yavad Rambali
Yavad Shyambali
Yavad S/o Pannalal
Yavad Res. Urmila
Devi Wife Umakant
Yadayv. Santosh
Kumar Seth S/o
Amarnath Seth
Vinay Kashyap S/o
Shyamlal .Ajay
Kumar Singh son of
Radheshyam Singh .
Vipin Kumar
Chorsia son of late.
Kailash Nath
Chaurasia Ankit
Singh S/o Ajay
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Singh Preeti
Dhannajay Singh
wife Dhannajay
Singh Satnaran s/o
Magru Ram .
Rajwali alias Kallu
s/o Chunni Lal

103

111

Private

Agriculture

0.112

Chhavinath son of
Arjun Rajnarayan
Sharda son of
Baburam alias
Boudham . Seva and
Mewalal son of
Horilal . Pancham
son of Arjun Manraji
Devi wife of
Ramadhar
Chandradev Indra
Dev Yadav sons of
Ramadhar Jaikaran
son of Algu
Suryabali son of
Tegri .Omprakash
Jaiprakash Vinod
Kumar son of
Ramdular Chhedi
and Hridaynarayan
Sabajit Bindu sons
of Border Mo.
Bulaaki wife Bauder
. Kalika Kailash son
Manna . Sunra Devi
wife Manna .
Bhagwandas Nandlal
sons Balkaran
Mahendra Prasad
son Jhimal alias
Jhimmal . Om
Prakash sons
Rajendra Prasad
Lalti Devi wife
Rajendra Prasad .
Rajendra Prasad
Gyanendra Prasad
sons Ramraj . Sunil
Kumar Dubey son
Radheshyam
Vishalji sons
Shyambihari
Praveen Kumar son
of Virendra Kumar
Dubey Kusum Devi
wife Virendra
Kumar Dubey .
Surendra Nath son
Rambali Shriprakash
son Lalji Vidyadevi
wife Lalji Dayalji
Dubey Rajendra
Prasad Dubey
Gyanendra Prasad




[T 1l—=ve 3(ii)]

HILT =T TSI AT

51

Dubey sons Ramraj
Dubey Vijay
Prakash Dubey
Jaiprakash Dubey
sons Dayal ji Dubey
Jai Devi wife Dayal
ji Dubey . Ravindra
Nath Dubey Anil
Kumar Dubey son
Rajaram Dubey
Nirmala Devi wife
Narendra Nath
Dubey Anand
Prakash Dubey Om
Prakash Dubey sons
Gopal ji Dubey and
Vidyadevi wife
Gopal ji Dubey .

104 118

Private

Agriculture

0.0119

Virendra Kumar
Sitosh Kumar son of
Ramraj Surendra
Vikram son of
Madan Gopal Singh
Virendra Vikram son
of Madan Gopal
Singh Smt. Rukmani
Devi wife of Madan
Gopal Singh
Raghavendra Kumar
Upadhyay son of
Virendra Kumar
Upadhyay Ram
Lakhan Lal
Kanhaiya Lal Gaur
son of Chandrika
Ram Gaur Shail
Kumari wife of
Ashok Kumar
Upadhyay Shila wife
of Manoj Kumar
Upadhyay Ajit
Kumar Amit Kumar
son of Vijay Prakash
Sushmadevi wife of
Vijay Prakash
Neelam Pandey wife
of Pankaj Kumar
Pandey Asha Devi
wife of Ramesh
Chand Ojha Manish
Kumar Mithlesh
Kumar Ojha Sons of
Ramesh Chand Ojha
Ashok Kumar
Upadhyay Rajiv
Kumar Upadhyay
Manoj Kumar
Upadhyay Sons of
Badri Upadhyay

105 119

Private

Agriculture

0.1412

Mithlesh Prasad

Mishra son of
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Chhote Lal .
Nikhadyi son of
Gokul Vindayvasani
Mishra wife of
Ramasare Mishra
Arun Kumar Pathak
son of Shri
Paramhans Pathak
Kallu Algu son of
Manohar Ghunghun
alias Buddhiman
Dilip son of
Manohar . Champa
Devi wife of
Manohar
Satyaprakash son of
Phoolchand Mithlesh
Kumar Mishra son
of Chhote Lal Tara
Devi wife of Nand
Lal Hori Lal
Dayaram sons of
Bhagwan Piyaari
Devi wife of Dhanraj
Pal Vinod Kumar
Patel son of Gulab
Prasad Ashok
Kumar Upadhyay
Rajiv Kumar
Upadhyay Manoj
Kumar Upadhyay
sons of Badri
Upadhyay .

106

120

Government

Nali

0.0159

Government of Uttar
Pradesh

107

121

Private

Agriculture

0.1588

Yogesh Kumar
Upadhyay Mahendra
Nath Upadhyay
Narendra Nath
Upadhyay sons
Bhulallan Upadhyay
Surendra Nath
Nagendra Nath
Devendra Nath
Yetindra Nath sons
Jhulan Shanti Devi
wife Jhulan

108

122

Private

Agriculture

0.1459

Girja Shankar Yadav
son of Lallan Yadav
Amravati wife of
Banshraj Yadav
Meena Devi wife of
Jiya Lal Maurya .

109

128

Government

Nali

0.0027

Government of Uttar
Pradesh

110

130

Private

Agriculture

0.0313

Ajay Kumar Udal
son of Melhan Kanti
Devi wife of Melhan
. Ministry of Road

Transport and
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Highways
Government of India

111 131

Private

Agriculture

0.0045

Rajendra Upadhyay
alias Pancham son of
Chauharja .

112 138

Government

Main Road

0.0012

Government of Uttar
Pradesh

113 142

Private

Agriculture

0.0083

Somaru son of
Katwaru . Sadanand
Gajanand Bharatlal
Bansatlal Dheeraj
Kumar son of
Ramnarayan .

114 164

Private

Agriculture

0.42901

Sharda Mewalal
Sons Late Horilal .
Tausifa Jabeen
Shahid Latif
Mewalal Yadav
Sewalal Yadav sons
of Horilal Yadav
Manraji Devi wife of
Ram Aadhar
Chandra Dev Yadav
Indra Dev Yadav
sons of Ram Aadhar

115 165

Private

Agriculture

0.0132

Mrs. Meera Jaiswal
wife of Trilanki Nath
Tadi Omprakash
Jaiprakash Vinod
Kumar sons of
Ramdular . Dhandei
Devi wife of late
Shriram Yadav.
Nirbhay Nath
Pandey son of
Muktanand Pandey .
Vijayshankar Patel
Dilip Kumar Patel
sons of Shankar
Patel

116 169

Government

Main Marge

0.0342

Government of Uttar
Pradesh

117 39

Government

Airport

0.0753

Lal Bahadur Shastri
International
Airport, Varanasi

118 44

Private

Agriculture

0.0385

Kalika Kailash sons
of Manna . Sunra
Devi wife of Manna
. Pyarelal Chaurasia
Son Satyanarayan
Prasad Manoj
Kumar Chaurasia
Son Satyanarayan
Prasad
Chaurasia.Sabhajit
Son Rajaram.

119 48

Private

Agriculture

0.0681

Saravjit S/O Bhure
Lalta W/O Chandika
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Smt. Dhanukavari
W/O Mataru
Birendarkumar S/O
Ramraj Sonmani
Devi W/O
Shambhunath Basahi
Shabhnath Yadav
S/O Lalan Sansraji
Devi W/O
Shyambihari
Ramsagar Singh S/O
Bechan Ram .Anil
kumar S/o Kailash
chand Jayaswal
.Nanda Devi W/O
Mehilal Smt
Madhubala Devi
W/o Ramyjit .
Girjashankar
Ramashankar Sons
Ramdular . .Sudama
devi W/O Ramrohit .
Raghvendar kumar
Upadhyay S/O
Virendar kumar
Upadhyay .Shanti
Devi W/O Laxmi
Prasad Shahu
.Mohmmad Harun
Vakil Ahmed
Mohmmad Faruk
Sons Mohmmad
Sechu . Sakuta W/O
Mohmmad Sechu
.Subhash S/O
Ramdular Shusma
Devi W/O Dinanath
. Ganag klan Agnu
Ram S/O Late Arjun
Ram .Shubhas
chandar S/O Late
Ramdulal Pawan
kumar Dube Vinit
kumar Dube Sons
Subedar Dube .
.Bhagwan das
Nandlal Sons
Balkaran . Vijay
kumar S/O Shanti
Devi W/O Laxmi
Amit kumar Ajit
kumar Ashis kumar
S/O Bhagelu Prasad
Radha devi W/O
Bhagelu Prasad
Kalika Kailash S/O
Mnna Sunra Devi
W/O Mnna .Jiyalal
Singh son of
Moolchand Dheeraj
Kumar Dubey

Vineet Kumar
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Dubey sons Subedar
Dubey .Pawan
Kumar Gupta Puneet
Kumar Gupta Rajat
Kumar Gupta N.B.
14 years guardian
Geeta Devi wife
Ajay Kumar Gupta
mother special sons
Ajay Kumar Gupta
Geeta Devi wife
Ajay Kumar Gupt
Rajbahadur Yadav
son Rajaram Yadav
Duija wife Rajaram
Yadav Ramsagar
Singh son
Bechanram
Anamika Tripathi
wife of Rohit Kumar
Tripathi .Ashok
Kumar Upadhyay
and Rajeev Kumar
Upadhyay Manoj
Kumar Upadhyay
sons Badri
Upadhyay.

120 49

Government

Nali

0.0098

Government of Uttar
Pradesh

121 50

Private

Agriculture

0.7778

Archana Devi wife
of Indrajit. Bullur
Raghunath . Vinay
Kashyap sons of
Shyamlal Radhika
Devi wife of
Chandrabali Yadav
and Surya Prakash
Yadav and Jitendra
Yadav sons of
Chandrabali Yadav
Rambali Yadav and
Shyambali Yadav
sons of Panna Lal
Yadav . Ajay Kumar
Singh son of
Radheshyam Singh .
Hansika wife of
Namvar Chauhan .
Vipin Kumar
Chourasiya son of
late Kailashnath
Chourasiya . Ankit
Singh son of Ajay
Singh . Belwan
Urmila Devi wife of
Umakant Yadav
.Chand Prakash son
of Ramdhani .
Champa Devi wife
of Ramdhani .
Rajwali alias Kallu
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Rajman
Shambhunath son of
Chunnilal . Santosh
Kumar Seth son of
Amarnath Seth .
Hiramanpur Preeti
Dhananjay Singh
wife of Dhananjay
Singh. Satnarayan
son of Mangru Ram.

122

55

Government

Chak Marg

0.0255

Government of Uttar
Pradesh

123

56

Private

Agriculture

0.1455

Bhagwandas Nandlal
son of Balkaran.

124

57

Government

Chak Marg

0.0219

Government of Uttar
Pradesh

125

58

Private

Agriculture

0.024

Naurangi wife of
Panna Rajnath
Kurmi son of Panna
Lal Kurmi Sunil
Kumar son of Panna
Lal Anil Kumar
Patel son of Panna
Lal Patel Lallan son
of Ramman.

126

59

Private

Agriculture

0.0126

Shanti Devi wife
Chavinath Yadav .

127

60

Private

Agriculture

0.016

Shanti Devi wife
Chavinath Yadav .

128

61

Private

Agriculture

0.0114

Shanti Devi wife
Chavinath Yadav

129

62

Private

Agriculture

0.2373

Muniraj, Son
Chavinath Yadav.
Shanti Devi wife of
Chavinath Yadav.

130

63

Private

Agriculture

0.3596

Rajendra Prasad
Hari Sons Panchu
Kanhaiya Lal Panna
Lal N.B. Sons Hari
Prasad Maurya
Mother Geeta Devi
Wife Hari Prasad
Maurya .

131

64

Private

Agriculture

0.2251

Ram Dhani s/o Ram
Lakhan Mayank s/o
Ram Sakal.

132

68

Private

Agriculture

0.1441

Ramsagar paser
mutvnna Sons
bharosh.

133

69

Government

Chak Marg

0.0122

Government of Uttar
Pradesh

134

70

Private

Agriculture

0.045

Mahendra Prasad
son of Jhimal Urf
Jhimmal OmPrakash
Jai Prakash sons of
Rajendra Prasad .
Lalti Devi wife of
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||Rajendra Prasad

135 71 Private

Agriculture

0.0131

Subhas Yadav,
Bablu Yadav and
Dablu Kumar
Yadav, sons of
Punvasi Yadav,

136 72 Private

Agriculture

0.0051

Shyamsalone
Uppadhyay S/O
Sataynarayan

137 77 Government

Nali

0.0467

Government of Uttar
Pradesh

138 84 Private

Agriculture

0.0035

Nirmala Devi wife
of Narendra Nath
Dubey Surendranath
Dubey son of
Ramwali Dubey.

139 85 Government

Chak Marg

0.0206

Government of Uttar
Pradesh

140 98 Private

Agriculture

0.1653

Sarveshrai son late.
Kedar Chandradev
Yadav Indradev
Yadav sons
Ramadhar Manraji
wife Ramadhar
Rakesh Kumar
Dinesh Kumar sons
Triveni Lal Malti
Devi wife Triveni
Lal . Chhabinath
fifth son Arjun
Mewalal Yadav and
Sevalal Yadav son
Horilal Yadayv .
Rajnarayan son
Baburam alias
Bodham . Manraji
Devi, wife
Ramadhar and
Chandra Dev Yadav
and Indra Dev
Yadav, sons
Ramadhar . Sharda
Babu Ram alias
Bodham .

Total||

10.07896|
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